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This matter was raised in the National Committee
for the S0th Year of indian independence that a few
lines of ah inspiring speech of Netaji Subhas Chandra
.Bose be played on that historic occasion.

| would urge upon the Government to include a
brief speech of Netaji. We shall be doing ourselves an
honour if we do so...(Interruptions)

DR. MURLI MANOHAR JOSHI (Allahabad) : The
entire House is with Shrimati Krishna Bose

...(Interruptions)

SHRIMATI KRISHNA BOSE : Can | finish? Let me
finish.

We know we have been very lucky. We had a galaxy
of leaders during our Independence struggle.

But | would maintain that Gandhiji, Netaji and Pandit
Jawaharlal Nehru were the three great leaders of our
Independence Movement who were a class apart. So,
we would like to hear their voices on that night. To
leave one would be an unfortunate and glaring

omission.
Thank you...(Interruptions)

MR. SPEAKER : | think the whole House has already
joined her by the acclamation. By acclamation,
everybody has joined her. So, | do not think any addition

is needed.

SHRI P.C. CHACKO (Mukundapuram) : Sir, through
you, | would like to invite the attention of the Government
and the whole House to the agitation taken up by the
bank employees of the country. The Bank Officers’
Associations and the bank employees’ unions
representing more than 13 lakhs of workmen in the
country are undertaking a “Parliament March" today.

May | remind your honour that under your able
leadership when you were the Labour Minister of India
in 1993, an agreement was signed between the IBA
and the Workers Union?

12.06 hrs.
[MR. Deputy-SpreakeR in the Chair

The PBA which is representing the management of
the banks in the country and the officers associations
and the various unions had signed an agreement in
1993. This agreement was implemented as far as the
Public Sector Banks were concerned. But this
agreement, which is applicable to the Scheduled
Commercial Banks of this country, is not being
implemented. It is a gross violation on the part of the
Government or on the side of the management. An
agreement which was signed between the unions and
the management in the presence of the Government is
not being implemented even after four years! The year
1986 was decided as the effective period for pensionary
benefits. But the people who retired in the last ten years
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are waiting for their pensionary’ benefits. This is noy
being implemented. Today, it is only a token strike. They
were already on strike in July. The entire workimen of
the banks in the country have called & general strike on
28th and 29th of August. All these representations are
falling into deat years. it is very unfortunate that the
Government is not taking a decision, the Govemment is
reluctant to implement the decision taken in Tripartite
Conferences. So, Sir, the entire financial sector of this
country will come to a grinding hait if the situation is
allowed to continue like this. There is a gross omission
and negligence on the part of the Government.

So Sir, through you, | would request the Government
to take a decision as early as possibie to implement the
settlement arrived at between the workmen of the banks
and the IBA. The Private Sector Banks in the country
may please be allowed, may please be permitted or
please be granted the pensionary benefits as per the
agreement.

There is also one more thing. The Government s
now thinking of starting the Local Area Banks. So, the
Gramin Banks. the Cooperative Banks, the Nationalised
Banks, the Scheduled Commercial Banks and the entire
banking industry is in a mood of agitation. It is quite
unfortunate that the Government is keeping quiet on
this i1ssue. There is an agreement. It is not bein;
implemented. So, | would request the Government i
come forward to implement this agreement and redress
the grievances of the bank employees in this country

[Transiation]

VAIDYA DAU DAYAL JOSHI (Kota) : | have aiso
given notice on it today.

SHRI CHAMAN LAL GUPTA (Udhampur) @ Mr
Deputy Speaker Sir, | would like to draw the kind
attention of the Hon'ble Defence Minister to a very
important issue. He has many times stated that our
armed forces are fully capable to teach a lesson 1o
Pakistan. | have just returned from Jammu. From Kathua
to Chhamb — a border line Streching upto 150 kms.
people are fleeing, leaving behind their homes and
hearths. Pakistan has been bombing these areas
continuously for last six months. The Defence Minister
has said that our armed forces are retaliating the
Pakistani army but the truth is that that our mothers
sustained injuries while cooking and as many as 40
cattle have been killed as a result thereof.

Scores of people have been Injured. Particularly in
the Paragwal area which is surrounded on three sides
by the river and on the fourth side lies Pakistan, 20,000
population is living in this town at the mercy of Pakistani
rangers. The sort of situation created there, people at
border are compelled to leave their hearth and homes.
! would like you to pay attention to it and give
|p§tmcﬁons to our armed forces to retaliate Pakistani
firing. People are quite agitated as Indian army is not
retaliating Pakistani firing. Several villages especially



